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.:f y OFDER GHEET
Orlglnal APplecation Nos [AOD /03
I . :
| ’
Mlse lTetl‘tlon No- _ /
Coni:empt Petition Nos /
Rev:l_ew Applecation No: / |
! o
. l !.‘r
! . Appl'ie@"ants;- Q §ﬂ<,<?-rm&t
, Rgslphndams - Wf ek - -
- I}
; ‘1?? ' g ) N .
. ?.Ady? ca’t for the Applecants:— Ma v, ﬂ@m«/)&
f ’ * . ’I
¢ Asmpocate for the d -
| 4 M[ [; 0 Respondants: Clse~
i 1
|
- No%tl)s (ljf the Reglstry Date ][ sb2 Orer of ﬂwm
i l e : - — o
|,; '[ I j v
| f :f | 4.6.2003 | Heard Mr. V.K. Thomss, learned
‘ "y \ a?,pn an i g lcounsel for the applicant.,' |
| i*r!} bu'{ per ! Issue notice to show causd as to why
‘ :ﬂ ;! — ;‘gf y { the application shall not be admitted,
. |}f< %’i . , i Returnable by four weeks. -
e “T, , / %@ Ié&% {) List again on 7.7.2003 for admlssz.on.?
o n . g@/ g;( 0. ' Any promotion to the post of Assistant
W | f , Director (Lecture) in the North~Eastern ,4
J AL . Police Academy, Umiam, Meghalaya shall be
R -y ¢ . subject to the outcome of the O.A, - v
| IJ , | ’
/\/(9 @ 'MMJQ 'r»7 /\“A/YI t ' Vice~Ghairman
f-ofl bm\ﬁl % AWA@P@&W% mb ‘ )
2 /4/» i
N /J/O' ?a 7.7.2003 ! Heard Mr.V.K.Thomad, learned counsel
X/ N ::' I?XLL_?? ! i for the applicant and also Mr.B.C.Pathak,-
L é%ﬁeﬁzﬁ ! learned Addl.C.G.S.GC.
Mr.Thomag, at the first instance, Sub

mitted that he wants to withdraw the applic
tion because of formal defects and refile i
after removing the defects., Mr.Thomag also
submitted that a new cause of action has.al

| /7%} emanated,
Y e
7_ ‘ | Conta,

X
1
@ -C:puh:y'l& \'Z.e/pafl:' 0\)'7.}2,
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Under the circumstances the app-
lication is dismissed on withdrawal
with al liberty to refile it.

P
" Vice=Chairman
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- M.A. DEGREE EXAMINATION, 1995

, | This is Lo cm[/// that
S o 2 oy /€ %émm ......................
g’w/& JVO’JJ .............. Fiegistralion No .. N, X |
i of 4952...-49&3 ..... ./m gualificd for the Degree of. Master

) O/U@vfwm a%z@g}gg irv this Universily al lhe

: v the .. g 60725/ @0;0«52145047/.

Egmwz/ undev the aea/// of the Universily:

8% 7/oo'/f/o¢7g/

pyve . k
Tleer %%c/ﬁ%gm Y. B %‘rﬂ% Oway
Soriat No
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) 3=
- . Phone - 27044 Residence
\ Phone - 23234 Oflice
Gram - NEHU

Department of Sociology / y
SCHOOL OF SOCIAL SCIENCES , C

NORTH-EASTERN HILL UNIVERSITY

SHILLONG - 793 014 (INDIA)

10 Nevember, 1998.
;-

TO WHOM IT MAY 'CONCERN

¢~Mr. Swareop Sharma has been an MA student in this department.

R ¥
* He. is known to me as a researcher, as he worked in my

§ t

~ research preject during 1995-1997., I found hit;//\friendly
j persen, who has sufficient skill for éociability. .I wish
, him well in life, |

PO VU 3 SO

@I==

( A.C. Sinha )

e ——



; ‘_ ;Post Graduatc '13? 6%5{)31@89

:Umxam (Meghalaya)' 1w ‘j

‘.‘fij}"'"

Asstt. Dnrecto (Scxenh,ﬁg AIdS) Candxdatci‘wuh quahﬁcatﬁon Degree/
epcc{ with ‘teaching expenence. Degrce in

“r».. Z»a‘""lo [

Law would be

17”,,,.:‘ I3 ,ﬂl . Loty I b :.
'L‘SS“ Direc tor ‘L 6&: r -‘:'Post Gradt‘;ateD lgree,m Soc1ology/Psychol-, R

\N EH

ogy/Soc:al Anthropology, thh two years; research/teachmg experience m.

|sany.of the above’ mentxoned subjccts VAR

| Asstt. Du'ector (Law) ‘Degree in Law thh two yedrs teachmg expen-
. ,ence in‘an mstituuon/Collegc .

,Imemew on 8lh Dec; 1998 at’ l‘IOO hrs with ongmal testimonials,

‘Venue : Off‘ ce of the Dlrector North Eastem Police Academy, Umsaw,
s‘;"s.— "‘” }4

\
.

. -
wamdiand Mleg holpy ) Nowtrmbar23 —987
-~ ] -T" PRI .t,?g;{;‘,xn“.‘ AT . — Ta - : F] K
nal "‘.?:. 3 ".4';7{j$&3””{”' ; X G 3
O SHOUMNEE gy «, — !
Bt etpost-each T ‘sttiDlrector (Sc:entn" cTaxds) Asstt Dnrector (Lec"

x.\.A-n . R
’ ‘e < LRI

. . i .y Ry . ~
L] . ot w M .'lj . .- ~

¢ —————————

- et et - am—— - A - —
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North Eastern Police Academy
" . Government of India, o/
" Ministrv of Home Affairs L
Umisaw : 793 123 : Umiam @ Mcghalava

No. NEPA/LG/6/90/Vol 1L/ Dtd. Umsaw, the_¢7 th, Dcc™98.

harma s ncx‘ctw appointed as Asstt. ‘Tirector

=
=
%’J
£
2
4
=
)

T andssmnmt man asd lann tanmin Cmam A sl 1T9C Aneen W vidle AbEmnt Funsnn 4laan
L/ el MO TRE LN S TAWAVIER Wby I 3T B e 8 ;_CH\’U \'.I. 117 ALY Wit CLIONL ULl tiv
foranoon of 15/12/28 10 11602 aticrioon or till a h..gl.‘.&. a}‘;‘ft‘zit‘!tl‘e!‘;’nt of
Asctt, Director {Lecturer) 1s mad which-ev er 1s earlier, 1 tne c e of pav ot
) EVINFNIN AT 1D i 3] 1
R’y 0UU-275-135

‘i'he ad-hoc appointment however wiii not make Shri Swaroop

Clhneemnn mevtstlnmd #ma nlmaens mates acmrrrsimes momanneas bins mand
AJUICRF LT8R RTLAL A2 Sa ) QUY P uitdl Qpiiantiiiiniieast
[P PLEE N PR {
NI I )
TMipmrtons
a AL AL VL2

Memio,

No, NLEA/TO80 Vol 111797/[) -/ S i¥G. Umsaw, the =/ th, Liec 95

1 T . e JVTRTTT TT. T el L s 1. . P PSSV NS S
1 11IC 1LHCUIOL LANLYm1E ) UYL, Ul Tuv mawer iciaiily w uic
I s =
Indie, Ministry  of Home lselection of Assil, direclor
Aftairs, Mew Delht ${Lecturer) 15 under process
1 . .
jund hwjm inKe some ime
A Tha Theantne TTDO adeving T smunan ~F an Accdt T ezermtoes
‘—," EER R A I AR L\'l: AN \’\.J: l.l“\"*'ul "l'\-" WA ALY A2 LT S RTLL PN
Houge, Shashan Road, New MLectorer) is cssenlial in view
eihi ot ON-Q0ing raining
U s nstimiancssn nmied Hlaamnbasn sz
fRIURIQIIHUC alid eI s 1n
Lnot obwiatallc
3) The FIPAO(IB). Shiliong-03.
A AR AR
43 i'he Adcs Scciion., NREPA, Umisaw, Barapam.
= Rl * g A . N e S .y g
&y”  Shi Swarcop Sharma, Asstt. Director (Lecturer).
) Perzonal file
/s
— : N 4 e
7) Ofiice order fiie

i bevcensel i
il vty
URR PRI
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North Eastern Police Academy
Government of India
Ministry of Home Affairs
Umsaw : 793 123 : Umiam : Meghalaya

s e - 5

No. NEPA/Apptt(ADLec)/5/99//(3 0 4Dtd. Umsaw, the th, June’99.

ORDER

Shri Swaroop Sharma is hereby appointed as Asstt. Director

(Lecturer) on ad-hoc basis for a period of 179 days with effect from the
forenoon of 18/6/99 to 13/12/99 afternoon or till a regular appointment of
Asstt. Director (Lecturer) is made which-ever is earlier, in the scale of pay
of Rs.8000-275-13500/- p.m. plus other allowances as admissible to the
Central Government Employees from time to time.

Sharma entitled to claim any regular appointment.

Memo.

y

2)

3)
4)
5)

6)
7)

The ad-hoc appointment however will not make Shri Swaroop ( /
/

|7

O

—~ (1
(K.KJhay 2

Director
W56 —
No. NEPA/Apptt(ADLec)/s/99/ "~ Dtd. Umsaw, the /'S th, June’99.

Copy to :-

The Director (NE-1I), Govt. *}The matter relating to the
of India, Ministry of Home }selection of Asstt. Director
Affairs, New Delhi. t(Lecturer) is under process

Yand. likely to take
The Under Secretary, UPSC, }some time. Services of an
Dholpur House, Shajahan }Asstt. Director (Lecturer) is
Road, New Delhi. tessential  in  view of

yongoing training programmes

The RPAO(IB), Shillong-03.

The A/cs Section, NEPA, Umsaw, Barapani.
Shri Swaroop Sharma, Asstt. Director (Lecturer) — for
information & necessary action, pl.
Personal file.

Office order file.

p /(/ .
gt
( KK Jha) ‘

Nircctinr
m W BANRETSH o

- .

,.,lu")

D
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Government of India
Department of Development of North Eastern Region
Umsaw, Umiam- 793 123
Mcghalaya

No.NEPA/Apptt(ADLec)/5/99/ 3 g\ }2() \5\,,..5@ Dtd. Umsaw, thQ %[ Aug,02.
: L |

| | ORDER

j Shri Swaroop Slmrma, S/Q Shri} Dhyan Shanna,P.O— Gauri Shankar,
Kench’s Trace, Shillong4, is hereby appointed as: Assistant Director (Lecturer) on adhoc
basis for a period of 132 days with effect from thé forenoon of 22/08/2002 to 31/1 2/2002
afternoon or till regular appointment of Assistant Director (Lecturer) is made which-ever
is*earlier, in the scale of pay of Rs. 8000-275-13,500/-p.m. plus other allowances as

admissible to the Central Government Employees from time to time.

: The adhoc appointment however will not make Shri Swargo;{ Sharma
entitled to claim any regular appointment or subsequent appointment. 7

~

e

— "( Umed Sing\l)
Director, 1/C

Memo No.N'EPA/Appﬂ(A-DLec)/S/99/Vol.18 2’145 ~ 5@ ,Dtd. Umsaw, A“S?B- 2

Copy to:- ; ] | ’

| 1 The Dy. Secretary, Deppt. Of DONER, Govt of India, Vigyan Annexe,

. Maulana Azad Road, New Delhj — % 10011.

| 2. The Under Secretary, UPSC,?Dholplur House, Shajahan Road, New Delhi-
3 110 011. : ! :

3. TheRPAO (IB), Shillong-03.

4 The Accounts Section, NEPA, Umsaw, Meghalaya. .

S. Shri Swaroop Sharma, Assistant Director 9Lecturer), NEPA, for
information. :

6. Personal file

( H K Mazumdar )
Dy. Director (A)

7. Office Order File. . .
TN B%‘{%’lﬂ/
<

£\

A

. ;“\ (4'2*.._
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\ “eikuNe -
GOVERNMENT OF INDIA /
DEPARTMENT OF DEVELOPMENT OF NORTH EASTERN REGION |
NORTH EASTERN POLICE ACADEMY
UMSAW, UMIAM - 793 123
(MEGHALAYA)
No. NEPA/Apptt/AD(Lect)/5/99/Vol] 6@9 /0 /rcb /2003
ORDER
Shri Swaroop Sharma is hereby dppomtud as Assistant Director (Lecturer)
in the scale of pay of Rs.8000-275-13500/- p.m. plus uthu allowances w.e.f.
10" February, 2003 to 7" August, 2003 for a period of 179 days or till regular
appointment is made whichever is carlier.
The ad-hoc apponﬂnmnt will not make cntitled o claim any regular
appointment or subsequent appointments.
During the period of appointment, his Headquarter will be NEPA, Umsaw
and will be provided government accommodation.
4//1.
(T. Pachuau, IPS)
Director
Copy to: -
1. The Dy. Secretary, Deptt. of DONER. Govt. ol India. Vigyan Annexe, .
Maulana Azad Road, New Dclhi— 110 01 1.
2. The Under Secretary, UPSC, Dholpur Ilouse. Shahjahan Road, New
Delhi - 110 011.
3. The RPAO (BI), Shillong - 03
4 - The Accounts Section, NEPA, Umsaw, Meghaluya
. Shri Swaroop Sharma, Gauri Shankar. Kenel'’s Trace. Shillong — 04,
6. Personal File.
7. Office Order File.
- (T. Pachuau IPS)
Director

-,

P



1. (Ref.No.F.1/203/2000-R-IV} FIVE
DEPUTY SUPERINTENDING ,
ARCHAEOLOGISTS IN, THE
ARCHAEOLOGICAL SURVEY OF INDIA.
- Of the five posts, one post is reserved for
Other Backward Classes’Candidates.
QUALIFICATION: ESSENTIAL: A,
EDUCATIONAL: i) Master's degree in
«Indian History/ Archaeology/Sanskrit/
Persion/Prakrit/Pali/Arabic/Anthropology
viith knowledge of Stone age Archasology/
Geology with knowledge of Pleistocene
Geology of a recognised University or
equivalent, ii) Dlploma in Archaeology from
the AS! of equiivalent, OR 2 years research
experience in Ancient or Medieval Indian
History, Archaeology, Epigraphy,
Museology, Architecture or any study
" connected with the art and Architecture of
India with specialisation in one or more of
the following fields: a)Pre-history.and
Proto-History: b) At and Architecture of
Northern India (Early period) ¢) Mediaval
Monuments of Northern India and Deccan
d) Art and Architecture of South india with
- special preference of Temples. .NOTE:
Candidates selected for the posts will,
during the périod of probation, be required
.to underga training as per requirement of
" job"prescribed by the ‘Archaeological
Survey of India and will be required to pass
a Departmental ‘examination before
" confirmation. DUTIES: To undertake
Excavations, Explorations & Preservation
of Monuments on Archaeological
~ Principles, Preparation of téchnical reports
on  Monuments &  Antiquities,

* assist the Superintending Archaeologist in
running the Office..HQ: Liable to serve
anywhere in India or abroad.

2. (Ref.No.F.1/358/2001-R-l) TWO
| ASSISTANT PROFESSORS OF RADIO-
i DIAGNOSIS, MINISTRY OF HEALTH AND

FAMILY WELFARE, DEPTT. OF HEALTH.

SPECIALIST GRADE-|| (TEACHING SUB-

CADRE) OF CENTRAL HEALTH

SERVICE. Of the two posts one post is

teserved for OBC c¢andidates.

QUALIFICATIONS:” ESSENTIAL: A.

EDUCATIONAL: i) A recognised medical

quatification included in the first or the

Second Schedule or Part il of the Third
- Schedule (Other than Licentiate

Qualitications) to the Indian Medical

Council Act, 1956. Holders of educational

- »quatifications included in Patt Il of the Third

Schedule should also fulfif the conditions

stipulated in sub-section(3) of Section 13

of the'IMC Act, 1956, ii} Post Graduate

- degree qualifications in the concerned
speciality i.e. M.D.(Radio-Diagnosis),
DMRD or equivalent diploma of two years
duration or equivalent. B. EXPERIENCE:

- At least three years teaching experience

in the concerned speciality as St. Resident/

Tulor/Demonstralor/Regxslrar/Lecturer after

the requisite post graduate degree

qualifications. NOTE:l: The Medical

. qualifications possessed by the candidates

" should have the recognition oI' the Medical

Councif of India. NOTE:Il; In so far as post

graduate medical qualmcadons awarded

Dy IndiamUniversities are concerned, they ~

should also find a place in the Schedules
fo the Indian Medical Council Act, 1956, as
amended from time to time. NOTE:!IL:

‘Holders of speciality. Board of USA -

qualifications should complete the entire -
i requirements of the Board. conceried.
i NOTE:IV: Teaching experience in any other
posts fike the post of GDOMO/MO shall not
e considered for eligibility purpose for
rderuitment to-the teaching posts. NOTE:
V:X Persons who have done their MD or
dipioma in Radiology before 1985 will also
- be ekgiblé to apply for the posts of Radio-
Diaghosis/Radio-Therapy. DUTIES: To
impanpeoretical and practical instructi ;{Jns

.

el £

Archaeological research in general and to -

to under graduate/posl graduate medical
students. To conduct and guide research
work in the speciality. To provide patient
care in the speciality. Any other duties that
may be assigned by the authorities from

- INVITES APPLICATIONS FORTHE FOLLOWING POSTS

requnemenl of § years expenence.
DUTIES, ANY OTHER CONDITIONS &
BENEFIT: Same as in ltem No.3 above.
Any Spl Conces for ‘Andaman & Nicobar
Admn.:- a) Special compensatory

time to times. HQ:JIPMER, Pondicherry but  allowance @ Rs. 625-650/- p.m. b) Speciat

likely to serve anywhere in India. ANY

-OTHER CONDITIONS: (A) Private practice
‘of any kind whatsoever shall not be allowed, {5, (Ref.No.F.1/4/2002-R.1Il) ONE ASSIS-

including any consultation and laboratory
practice. (8) the candidates selected will, if
so required, be liable to serve in any
Defence Service, or post connected with
the Defence of India for a period of not less
than four years including the period spent
ontraining, if any provided that: (i) he/she
will not be required to serve as aforesaid
after the expiry of 10 years from the date of
appointment. (i) he/she will not ordinarily
be required to serve as aforesaid after
obtaining the age of 45 years. OTHER
BENEFIT: BENEFIT OF ADDED YEARS OF
SERVICE AS ADMISSIBLE UNDER RULE
30 OF CCS(PENSION) RULES IS

APPLICABLE TO THE POST.
‘3. (Ref.No.F.1/354/2001-R-1} TWO

SPECIALISTS IN FORENSIC MEDICINE,
MINISTRY OF HEALTH AND FAMILY

WELFARE, DEPTT. OF HEALTH,
SPECIALIST GRADE Il OF CENTRAL

"HEALTH SERVICE(NON-TEACHING

SPECIALIST SUB-CADRE). Of the two
posts one post is reserved for Other
‘Backward Classes Candidates.

QUALIFICATIONS: ESSENTIAL: A,
EDUCATIONAL: i) Same as in item No.2
“at (i) above. ii) PG. degree in the concerned
speciality i.e. M.D. (Forensic Medicine),
M.D.(Pathology), M.D./MRCP in Medicine
with diploma in Forensic Medicine/diptoma
in medical Jurisprudence, Specialily Board
of pathology (USA) or equivalent. B,
EXPERIENCE: Three years experience in
concerned speciality after obtaining post
graduate degree. NOTE: | to {lI: Same as
in ltem No.2 above. DUTIES: To perform all
duties required of a specialist in the
conceorned speciality. To perform various
administrative duties may be assigned from
time 10 time. Any other duties that may be
assigned by the higher officers. ANY

. OTHER CONDITIONS & BENEFIT: Same

as in ltem No.2 above. Any Special
Concession: For Andaman & Nicobar
Admn. & Lakshadwéep Admn:- a) Special
compensatory allowance @ Rs.525-650/-
p.m. b) Special Duty Allowance @ 25% of

Duty Allowance @ 25% of basic pay
subject to a maximum of Rs. 400/-p.m.

TANT DIRECTOR(LECTURER) IN NORTH
EASTERN POLICE ACADEMY, MEGHA-
LAYA, MINISTRY OF HOME AFFAIRS,
QUALIFICATIONS: ESSENTIAL: A)
EDUCATIONAL: Post Graduate Degree in
Sociology/Psychology/Social Anthro-
pology from a’'recognised University or
equivalent. B) EXPERIENCE: Two years
research/teaching experience in any of the
subjects mentioned in EQ(A) above.
DESIRABLE: Experience of teaching in
Academic Institutions in North Eastern
Region of India. DUTIES: To teach
Behavioural Science, Sociology,
Anthropology and allied subjects relating:
to Police functions to the Police Officers of
the rank of Dy. SP to Sub-Inspectors
attending Basic and Advanced courses
and to perform other training and
administrative duties that may be assigned
by the Director, NEPA from time to time.

HQ: North Eastern Police Academy,
Meghalaya. ANY SPECIAL CONCE-
SSIONS: Rent free accommodation is
available duly connected with the facilities
of light and water supply.

6. (Ref.No.F.1/296/2001-R.V) ONE
SENIOR SCIENTIFIC OFFICER, GRADE-
I(BALLISTICS) IN CENTRAL FORENSIC
SCIENCE LABORATORY, CENTRAL
BUREAU OF INVESTIGATION, MINISTRY
OF HOME AFFAIRS. QUALIFICATIONS:
ESSENTIAL: A. EDUCATIONAL:
Master's degree in Mathematics or Physics
or Chemistry from a recognised University
or equivalent. B. EXPERIENCE: Three
years' experience in Laboratory in fire amns
and explosives. DESIRABLE: Doctorate
Degree in Mathematics or Physics or
Chemistry from a recognised University or
equivalent. DUTIES: To examine firearms
and explosive cases, visit crime scene
under supervision of Head of Division
(Ballistic). HQ: New Delhi with hablllty to
serve anywhere in India.
7. (Ref.No.F.1/3156/2001-R.IIl) ONE
ASSISTANT DIRECTOR(GENERAL) N
NATIONAL CIVIL DEFENCE COLLEGE,

basfcpay subject to a maximurm of Rs. 400/- NAGPUR, MINISTRY OF HOME AFFAIRS.

p.m. .

4. (Ret.No.F.1/12/2002-R-]) TWO
UROLOGISTS, MINISTRY OF HEALTH &
FAMILY WELFARE, DEPARTMENT OF
HEALTH, SPECIALIST GRADE If IN THE
NON-TEACHING SPECIALIST SUB-

QUALIFICATIONS: ESSENTIAL: A.
EDUCATIONAL: Degree of a recognised
University preferably in Science or
equivalent. B. EXPERIENCE: Qualified in
the Emergency Reliet Officers or
equivalent Courses at the Centrai

CADRE OF THE CENTRAL HEALTH Emergency Relief Training Instt(Now

SERVICE. Of the two.posts, one post is
reserved for Other Backward Classes
Candidates. QUALIFICATIONS:
ESSENTIAL: A.EDUCATIONAL:i) Same
asin ltem No.2 al(j) above. ii} Post Graduate
degree in.the concerned speciality i.e.
M.Ch{Urology) or speciality Board of
Urology(USA) ~or ‘equivalent. B.
‘EXPERIENCE: Thrée years expérience in
the speciality of Urology after obtaining the
first Post Graduate Degree. NOTE: I to il
Same as in ltem No.2 above. NOTEL:IV:
In the case of qualifications in Super-
Specialities(M.Ch/D.M.) except in case of
holders of D.M./M.Ch of § years duration,
the holders  should have obtained M.D.

“{Gen Medicine) or M.S(Gen Surgery) or an

equivalent qualification as prescribed by
said council in its recommendations on P.G.
medical examination. NOTE:V: Inthe case

. of holder of D.M./M.Ch qualification of 5

years duration, the period of Sr P.G.
residency rendered in last part of said D.M./
M.Ch shall be counted towards

NCOC), Nagpur or similar Instt recognised
by Govt of India and about two yrs exp as
Emergency Relief Officer or Instructor in

Emergency Relief. OR About four years

service in the- Defence Servicesasa’
Commissioned Officer. DESIRABLE: 1.
Teaching experience. 2. Administrative

experience. 3. Experience of conducting,

“10.

 BOARD, GOVT. OF NCT OF DELHI. The
post is reserved for Other Backward
Classes Candidates. QUALIFICATIONS:
ESSENTIAL: EDUCATIONAL: i) Same as
in ftem No.2 at (i) above. ii) Completion of
Compulsory  rotating  internship.
DESIRABLE: Knowledge of Hindi.
DUTIES: To attend the patients through
Departmental Dispensaries, HQ: Dethi/
New Delpn ANY OTHER CONDITION:
Private practice of any kind whatsoever
shall not be aflowed.

9. (Ref.No.F.1/295/2001-R.1Il) ONE
LECTURER(FOREIGN TRADE) UNDER
DIRECTORATE OF TRAINING AND
TECHNICAL EDUCATION, GOVT. OF
NATIONAL CAPITAL TERRITORY OF

[ DELHI, QUALIFICATIONS: ESSENTIAL:

A. EDUCATIONAL: Atleast Second Class
Master's Degree in Commerce (with
Foreign Trade as one of the subject) of a
recognised University or equivalent. 8,
EXPERIENCE: About three years
Teaching/Professional experience.
DESIRABLE: Post Graduate Diploma/

| Certificate in Foreign Trade. DUTIES:

Teaching and allied duties. HQ: Delhi/New
Dethi.

(Ret.No.F.1/146/2001-R.VI)
FOURTEEN ASSISTANT ENGINEERS
(CIVIL) IN ANDAMAN PUBLIC WORKS
DEPARTMENT, ANDAMAN & NICOBAR
ADMINISTRATION." Of the fourteen posts,

. one post{permanent) is reserved for

Scheduled Tribe Candidates .and
remaining thirteen posts (six permanent
and seven temporary) are phresgrs’/ed.
QUALIFICATIONS: ESSENTIAL: A,
EDUCATIONAL: Degree in Civil
Engineering of a recognised University or
equivalent. B. EXPERIENCE: Two years
professional experierice in Civil
Engineering. DUTIES: Supervision and
execution of works of field unit, as per
norms and standards laid down in designs,
drawings and estimates. To achieve targets
fixed by the Department successfully for
completion of each project with due
consideration for quality and economy and/,
or the proper maintenance of the buildings,
structures, areas and equipments under
his charge by implementation of the
policies jand general orders of the
Department. Preparation of the Works
Accounts and Stores Accounts, proper
maintenance of stores and their accounts
under his charge and weeding out
unserviceable stores, inspection of
buildirgs, structures, areas and equipment
and record a certificate to that effect. HQ :
A& N Istand. SPECIAL FEATURES OF
RECRUITMENT TO THE POST OF
ASSISTANT ENGINEER (CIVIL) APWD.
Depending upon the number of
applications received in response 1o this
advertisement for the post " of Assistant
Engineer (Civil), APWD, the Commission -
may hold a Recruitment Testat the following
centres to short list candidates for interview.
Centres: Delhi, Port Blair, Chennai,
Kolkatta, Allahabad,Mumbai and Dispur.
The candidates hdve to indi¢ate any ong
of the above mentioned centres in the Block '

demonstration/excércises. 4" Knowledge™~Cupitals (ROMAN SCRIPT) in the nghl

of Wireless Communications and First Aid.
DUTIES: Instructions on Civil Defence
Communications Reliet Operations and
any other work allotted by the Director trom

.time to time. Responsible for proper

maintenance of wireless sets and
telephone equipment in the College. He

‘will be the Mess Secretary and will

supervise mess arrange mess meetings.
Administrative duties as may be allotted
by the Director from time to time. HQ:
Nagpur, but fiable to serve anywhere in
India. _

8. (Ref. Ro.F.1/321-2001-R.l) ONE
DOCTOR(GDO) GRADE 1l IN DELHI JAL

‘hand side of the space provlded foi
indicating the date of birth in figures but
below the space provided for writing the
MIDDLE NAME and SURNAME in Part | of
the Application Format. Recruitment
Test shall comprise of a 2 hour objective *
tvpe'question paper with multiple choices.
The . question paper shall cover all the
care_‘areas taught in a BE(Civil)y
B.Tech.(Civi) programme.’ The question
will be set in"  English-only. Use of

_ calculators/slide rulers/iog ‘tables is not

permitted. The candidates 'have to
send one copy of their duly signed recent

Continued
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Notes of the Registry 3 Date ;
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Order of the Tribunal

et oo _W_M-.ML“.._”..nm.-v,..l...“......,_,.._. e e e

125.3.2003] Heard Mr. V.M. Thomas, learned
lcounsel for the applicant, ‘/
; Issue notice to ghow cause as
to why the application shall not
%e admitted,
PI Also, issue notice to show
cause as to why interim order as
prayed for shall not be grantedq,
Returnable by two weeks,
Mr. A,K. Choudhury, learned
/Addl, C.G.s.cC, for the Tespordent s
° docepts notice on behalf of the
respondents,

As an interim measure, the
respondents are directed to allow

applicant to appear in the interviecw
W“Tﬁm3 ﬁf@ﬁﬁﬁi . for the post of Asste. Director

44742? (Lecturer). but the resylt is
fm?, 7
S

Eertified 1o b true Ceope

‘subject to the outcome of the

:application. v ‘
' List on 10.4.2003 for admisg=~
ion. '
SA/VICE CHAIRMAN
S/ MEMBER ( acim)
oL
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| applicant (8)" ] Gul S Wanawh . Shanmo
. v K — VS. -
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1 i .
10.4.2003 Heard Mr. VM. Thomas, learned

counsel for the applicant and also Mr.:
A.K. Choudhury, learned Addl. C.G.S.C.

for the respondents.

The only relief, the applicant
prayed for was to consider his case
for selection for the post of Assista-
nt Director (Lecture) in the North-
Eastern Police Academy, Umiam, |
Meghalaya. It has now been stated that
in view of the order passed on C?
25.3.2003, the applicant was allowed
to appear in tgga%nterview held on
28+3.2003 and/the applicant was allow-
ed to participate in the selection
process.

Since the applicant secured
the relief prayed for no further L
direction 1s necessary.

The application thus dismissed

as infruectious. No order as to costs.

i

sdfVICE CHAIRMAN



